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(c) Docs not arise. (d) 

Docs not arise. 

Industrial Export by India 

2747. SHRI IQBAL SINGH: Will the 

Minister of COMMERCE be pleased to 
state; 

(a) the performance of India's industrial 

export curing the year 1995-96; 

(b) the comparative figures for the year 
1994-95; and 

(c) the steps being taken by Government 

to increase export of the country? 

THE MINISTRY OF STATE OF THE 
MINISTER OF COMMERCE (SHRI 
BOLLA BULLI RAMAIAH): (a) and (b) As 
per available data from DGCI&S,' India's 
industrial export such as Processed Minerals, 
Leather & Mfrs., 
Games & Jewellery, Sports Goods, 
Chemicals & related products, Engineering 
Goods, Electronic Goods, Project Goods, 
Textiles, Handicrafts, Carpets and Petroleum 
Products during 1995-96 were valued at 
around US $ 24443 million as compared to 
US $ 21085 million during 1994-95. 

(c) Measures taken to promote exports 
include simlification of export import policy 
and procedures, improving efficiency & 
competitiveness, focussing on quality and 
technology upgradation und efforts to 
actively involve the State Governments. 

Export Promotion is a continuing activity 

based on an interaction with industry, trade 

and other export promotional institutions. 

 

 

Organisational   Changes   in   the   Import 

Export Trade Control Organisation 

2749. SHRI JAGIR SINGH DARD: DR. 

SRIKANT RAMCHANDRA 

JICHKAR: 

Will the Minister of COMMERCE be 

pleased to state; 

(a) In view of the liberalisation policy in 

our country since the last five years, what 

changes have been made in the structure and 

organisation of the Import Export    Trade    

Control    Organisation 


